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Shri Gidwani: When will the Union
be recognized?

Shri Satish Chandra: Sir, the matter,
as I said, is under consideration, The
fact is that none of the office-bearers
piz., President, Secretary and Treasurer
of the Union which hag applied for
recognition are not at present employees
of the dockyard, and the Government
has to consider that aspect.

ANTHROPOLOGICAL SURVEY IN ANDAMAN
AND NICOBAR ISLANDS

*725. Shri 8. C. Samanta: (a) Will
the Minister of Education be pleased
to state whether any anthropological
survey has been carried out in the
Andaman and Nicobar Islands by the
Department of Anthropology before
a sub-station was established at Port
Blair?

(b) If so, what are the main find-
ings of the survey?

(c) What steps have been taken to
come in contact with the most hostile
tribes, the Jarwas?

(d) How many and in which places
have excavations already been made
under the supervision of the sub-
station there?

(e) Is the research work going on
at the sub-station or at the head-
quarters?

The Deputy Minister of Natural Re-
sources and Scientific Research (Shri
K. D. Malaviya): (a) Yes.

(b) and (¢). A preliminary account
of these investigations hag been pub-
lished in January 1952 in the Bulletin
of the Department of Anthropology
Vol. I No. 1 copies of which are avail-
able in the Parliament Library. The
results are still being worked out and
will be published in the later issues
of the Bulletin.
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(d) Excavations were carried out
only in one placé in the Beehive
Islands.

(e) Research work is being carried
on both at the sub-station and at the
headquarters.
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Prof. D. C. Sharma: May 1 know
what makes us think that the Jarwas
are the most hostile tribes? In what
sense are they most hostile?

Shri K. D, Malaviya: We do not
know. They are elusive, Whenever
attempts are made to contact them,
chey escape. They have been hostile
also in previous years: right from 1825
up-to-date. Whenever attempts were
made—several at®mpts were made—
they murdered the people and blood-
shed occurred.

Shri N. M. Lingam: May I know the
extent to which this anthropological
survey has been useful in improving
the socio-economic conditions of the
tribes in Andamans?

Shri K, D. Malaviya: It is prema-
ture to say anything now.
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Dr. Suresh "Chandra: May I know
whether any social survey has been
undertaken by the National Sample
Survey in this Island?

Shri K. D. Malaviya: Not that 7
know.
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TELEGRAPHS AND TELEPHONES IN KASHMIR

*726. Shri Nageshwar Prasad Sinha:
(a) Will the Minister of States be
pleased to state whether there was a
stipulation in the instrument of Ac-
cession between India and Kashmir
that the Union of India would take
over Kashmir State Telegraphs and
Telephones with effect from the 1st
June, 19537

(b) If so, has it been taken over?

The Minister of Home Affairs and
States (Dr. Katju): (a) There is no
such stipulation but it is implicit in
the Instrument of Accession that the
telegraphs and telephones should be
taken over when the arrangements are
complete. No particular date was speci-
fled for the purpose.
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